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1 message

Mustafa Sajad <mustafasajad.legal@gmail.com> 24 March 2025 at 15:13
To: me.mines-hry@nic.in, cs@hry.nic.in, environment@hry.nic.in, "DCYADAV747@gmail.com"
<DCYADAV747@gmail.com>, hqhspcb@hspcb.org.in

Dear Sir/Madam,
 
I am writing to formally notify you that I am filing a Supplementary Affidavit on behalf of the
Applicant in OA No. 101 of 2025 filed under Section 18 read with Section 14 and Section 15 of
the National Green Tribunal Act, 2010, before the Hon’ble National Green Tribunal, New Delhi
concerning the illegal approval of the Mining Plan and Progressive Mine Closure Plan submitted
by Respondent No. 5- M/s Chaudhary Transport Company in relation to the mining contract
granted for Chandraon- Garhpur Tapu Sand Unit, District Karnal, Haryana, which we believe is
in violation of the law.
 
Please find attached herewith the advance copy of the Supplementary Affidavit in the captioned
matter that I am filing on instructions of my client Mr. Pradeep Dahiya. 
 
Service to:
 

1.Respondent No. 1: Mines & Geology Department, Through, The Additional Chief Secretary,
Haryana Government, Haryana Civil Secretariat, Sector-17, Chandigarh.

 
2.Respondent No. 2: State Of Haryana, Through Chief Secretary, Government of Haryana, 4th
Floor, Civil Secretariat, Sector-1, Chandigarh-160001
 
3.Respondent No. 3: State level Environment Impact Assessment Authority, Haryana Through
Bays No. 55 - 58, Parytan Bhawan,1st floor, Sector 2, Panchkula, Haryana 134115.
 
4.Respondent No. 4: Haryana Pollution Control Board, Through Regional Officer, 2nd floor of
SCO No. 78-79 above PNB bank, Near Namstay Chowk, Karnal, Haryana.
 
5.Respondent No. 5:  M/s Chaudhary Transport Company, House No. 112, Ground Floor,
Santpura Road, Model Town, Yamuna Nagar, Haryana
 

 
 
Regards
 
 
Mustafa Sajad
Advocate
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